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Civil Appeal No. 3745 of 2002

Chiranji Lal (D) by LRs.... Appellant(s)
VS.
Hari Das (D) by LRs.... Respondent(s)

Dat e: 05/04/ 2005 Thi s/ These matter(s) was/were called on for hearing today.

CORAM :

HON BLE THE CHI EF JUSTI CE
HON BLE MR, JUSTI CE Y. K. SABHARWAL
HON BLE MR JUSTICE G P. MATHUR

For Appellant (s)M. K N Bhat, Sr. Adv.
M. R N Verna, Adv.
M. MK Verma, Adv.
M. R S Rana, Adv.

For Respondent (s)M. Jaspal Singh, Sr. Adv.
Ms. Jayashree Vad, Adv.
M. Ashi sh Wad, Adv.
M. Neeraj Kumar, Adv.
Ms. Surabhi Madan, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

M. K N Bhat, |earned senior counsel appearing for the appellants commenced argunents at 2.30
P.M and concluded at 3.30 P.M Thereafter, Ms. J S Wad, | earned counsel appearing for the re
spondent s addressed the Court for 10 minutes. Thereafter, M. Jaspal Singh, |earned senior co
unsel joined the arguments on behalf of the respondents and concluded at 4.00 P. M

Judgnent reserved.
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